25.07.2018 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

25.07.2018

COURT NO.3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 10:30 A.M

1. SERTA 7/2018 LALLY AUTOMOBILES PVT.LTD. J.K.MITTAL,RAJVEER SINGH
VS COMMISSIONER (ADJUDICATION ), ATUL KRISHNA,SANJEEV NARULA
CENTRAL EXCISE SHANTANU SINGH

2. FAO(OS) 155/2015 M/S NATIONAL HIGHWAYS AUTHORITY NARENDER HOODA, GUNJAN SINHA
OF INDIA JAIN,MUKESH KUMAR
VS M/S ORIENTAL STRUCTURAL ANIL AIRI,RAVI K.CHANDNA
ENGINEERS PVT.LTD. BINDIYA LONGAWNEY

SUKANYA LAL

3. W.P.(C)3549/2016 GOVT.OF NCT OF DELHI AND ANR NAUSHAD AHMAD KHAN
CM APPL.22788/2018 VS V.JEGANATHAN ARULMONI RASHMI CHOPRA,AVNISH AHLAWAT
N.K.SINGH
HIGH COURT OF DELHI REGISTRAR (LISTING)

24.07.2018



